
IN THE CETRAL ADMINISTRATIVE ¶LRIBUNAL 
CALCUTTA BENCH 

OA 1000 of 1996 

Present : Hon'ble Mr. A.V. HaridaSafl, ViceChair1flafl (J) 

Hon'ble Mr. G.R. patwardhan, Administrative Meffüer 

Swapafl Kr. B ose & Anr. 

-VS.-. 

SIB 

For the Applicants : None 

For the Respondents : Mr. M.S. Banerjee, Counsel 

Date of Order : 05-01-2005 

ORD ER 

r 
	. A.V.HZRDDASAN, V 

The applicants do notwant to prosecute the case 

any further and accordingly wants to withdraw the niatter. 

Application is, therefore, closed as 'withdrawn without any 

Costs. 

Member(A) 	 vice 

DKN 


